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Energy Department

Notification
The 1°" Serptember 2026

No.w02 /drs fafdei—25 /2011—14—Under State Business Reforms Action Plan
(SBRAP) 2026, Reform No. 51 provides for the following:-

Ensure formal land use planning/zoning regulations across the state
incorporating following:—

(i)  Requirements for trunk infrastructure availability (water, electricity,
sanitation).

(i)  Hazard maps identifying areas where construction is not permitted due to
natural hazards.

(iii) Hazard maps identifying minimum separation between residential and
hazardous occupancies.

(iv) Maps that identify areas in which construction of buildings is not
permitted in relation to natural resources.

In compliance to Reform No. 51 under SBRAP-2026 related to requirement of
availability of electricity in the permitted zones, it is directed that the Bihar DISCOMs
(NBPDCL & SBPDCL) shall update the GIS data of electrical infrastructure on the PM
Gati Shakti Portal at a frequency of once every fifteen (15) days.
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The updation shall cover all electrical infrastructure assets under the jurisdiction
of the respective DISCOMs, including but not limited to:

Sl

No.

Infrastructure Category

Details to be Updated

Substations

Location (GIS coordinates), capacity
(MVA), voltage level, status (operational/
under construction/ planned)

Transmission Lines

Route alignment, voltage level, length,
tower locations, status

Distribution Transformers (DTs)

Location (GIS coordinates), capacity
(kVA), feeder mapping, load details,
status

Feeders

Route alignment, voltage level, length,
connected load, status

Distribution Lines

Route alignment, voltage level, length,
conductor type, status

Power Infrastructure Projects

Project details, timeline, status, GIS
coordinates

This notification is issued with the approval of the competent authority.

Yours faithfully,
SUDHA GUPTA,
Joint Secretary.
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